Annexure -3

Name of the Corporate Debtor: M/s Ind Tob International Private Limited Date of commencement of Liquidation ~ 27.03.2023
List of Stakeholders as on 02.06.2023
List of secured financial creditors
SL. Details of claim received Details of claim admitted
Name of Identific Amount | Amount | Wheth| oo op | Amountol  Amountofany {0 of ctaimnot | AT pomarks,if
N . . Nature of| . contingent |mutual dues, that . claim under
creditor ation No.|Date of . A . . covered by covered er voting . admitted . . any
o. B Amount claimed Amount of claim admitted claim . N claim may be set- off verification
receipt security by related| share in h
guarantee| party? SCC
interest
1
State Bannk Stressed assets Securit
rate Bannkly fanagement  [28.04.2023 86,10,20,383.33 86,10,20,383.33 |2 | 38.14,10,000 No 98.15% 0 0 0 0
of India Claim
Branch
TOTAL 1 86,10,20,383.33 86,10,20,383.33 38,14,10,000 98.15%




